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RIL gets nod to demerg

financial services arm

PIYUSH SHUKLA
Mumbai, May 4

SHAREHOLDERS AND CREDI-
TORS to Mukesh Ambani-led
Reliance Industries have cast
almost 100% of their votes in
favourofthecompany’sproposalto
demergeitsfinancial servicesbusi-
ness into Reliance Strategic Invest-
ments and rebranding it as Jio
Financial Services, according to
exchangenoticesfiledbythefirm.

Reliance Industries (RIL)
had convened a meeting of
secured and unsecured credi-
tors and shareholders of both
RIL and Reliance Strategic
Investments (RSIL) on May 2 to
seek their approvals for the
demerger.

RIL’s board had approved
the demerger in November
2022.

RSIL is currently a non-
deposit taking, systematically
important non-banking
finance company (NBFC) regis-
tered with the Reserve Bank of
India (RBI). The move also
comes at a time when the RIL
withdrew its plans to merge a
wholly-owned  subsidiary
Reliance New Energy (RNEL)
with itself.

As per the contours of the
deal, RILwill issue one share of
the demerged companywitha
value of ¥10each foreveryone
share they hold in the com-
pany. The appointed date for
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M RIL will issue one share
of the demerged
company with a value of
210 each for every one
share they hold in the
company. The
appointed date for the
demerger is March 31

B Upon the scheme
becoming effective, the
name of the demerged
firm will be changed to
Jio Financial Services
(JFSL) and the new firm
will be listed on the
Indian bourses

the demerger is March 31,
2023. Upon the scheme
becoming effective, the name
of the demerged firm will be
changed to Jio Financial Ser-
vices (JFSL) and the new firm
will be listed on the Indian
bourses.

“IFS will be a technology-
led business, delivering finan-
cial products digitallybylever-
aging the nation-wide
omni-channel presence of
Reliance’s consumer busi-

RBI deputy guv
urges countries
to adopt CBDCs

FE BUREAU
Mumbai, May 4

AHANDFUL OF currencies cur-
rently dominate global finance,
and thereisaneed forde-risking
bydiversifying theinternational
currency system by adopting
liquid currencies, Reserve Bank
deputy governor T Rabi Sankar
said on Thursday.

Speaking at the launch of a
hackathon event organised as
part of India's G-20 presidency,
Sankar also appealed that cen-
tral bank digital currencies
(CBDCs) should be adopted
more by other countries,
terming thefiatdigital currency
as essential for maintaining
financial integrity.

The Reserve Bank of India
(RBI), in collaboration with the
Bank for International Settle-
ments Innovation Hub (BISIH),
on Thursday launched the

fourth edition of G20 Tech-
Sprint 2023, a competition to
develop  technology for
enhanced cross-border pay-
ments.

“What is required is first of
all there has to be an increased
adoption of CBDCsacross coun-
tries...the debate has to proceed
in a manner that a case is made
for its existence. Then the next
step is to create infrastructure
for various CBDCs to interface.
These two things need to hap-
pen for CBDCs to play the role
that one expectsthemto playin
the cross-border payments
arena. We hope some day that
degree of coordination can give
rise to the desired results,’ the
deputy governor said.

India began its efforts to
internationalise the rupee last
year,underwhich theeffortisto
decrease thereliance on the dol-
lar-dominated trade.

nesses. JFS is uniquely posi-
tioned to capture multiple
growth opportunities in finan-
cial services bringing millions
of Indians into formal finan-
cial institutions,” Ambani had
said while announcing the
demerger in October last year.

Further,JFSLhasappointed
banking sector veteran KV
Kamath to be the non-execu-
tive chairman of the company,
while McLaren Strategic Ven-
ture’s top executive Hitesh

Sethi will be the new chief
executive officer of the com-
pany.

As perbrokerage house Jef-
feries, an aggressive push by
the JFSL can impact existing
players in consumer loans and
payments space.The demerger
and listing of JFSL can take up
to 6 months, Jefferies said,
adding that build-up of fran-
chise maybe staggered as tech,
analytics, recovery platforms
may need to be built in-house.

HDFC Securities Head of
Retail Research Deepak
Jasani said as Reliance Jio
already holdslicences for pay-
ment gateway and non-bank
lending, it could initially
focus onlending to retail seg-
ment and merchants. Later
JFSL could enter general
insurance, mutual fund, stock
broking and distribution of
financial products. The 6.1%
stake that JFSL will have in
Reliance industries and
which may be monetised
gradually, gives the entity a
large capital base to enter
lending businessin a big way,
Jasani said.

“Among NBFCs, Bajaj
Finance and Poonawala Corp
could get impacted by the
entry of Jio, though it could
take some time toreplicate the
competencies of these two.
PayTM could also be impacted
toan extent byJio,”he said.

e Equityindices jump nearly

1% to close at 4-month high

AGENCIES
Mumbai, May 4

THE EQUITY BENCHMARKS
jumped nearly 1% on Thurs-
day to close at four-month
highsamid continuous foreign
fund inflows and buying in
index majors HDFC twins and
Reliance Industries. Financials
and metals also witnessed
heavybuying.

The Sensex climbed 555.95
points, or 0.919%, to settle at
61,749.25. During the day, it
rallied 604.61 points, or
0.98%, to 61,797.91. The
broader NSE Nifty advanced
165.95 points, or 0.92%, to
endat 18,255.80.

“The US Federal Reserve
softeningits stance over future
rate hike prospects cheered
investors' mood which trig-
gered a fresh bout of buying in
banking stocks. With India's
growth indicators showing
good signs of revivaland crude
oil prices staying lower,
investors are betting big on
local equities even as haze over
global economic growth per-
sists,” said Shrikant Chouhan,
head of equity research (retail),
Kotak Securities.

“Following a  widely
expected rate hike by the Fed
and consistent foreign sup-
port, the domestic equities
resumed its bullish momen-
tum, driven by gains across
major sectors.However, the US
market faced losses as the Fed
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reiterated concerns over ele-
vated inflation despite soften-
ing itslanguage on future rate
hikes. Signs of returning con-
tagion fears in regional US
banks also weighed on the
global market mood,” said
Vinod Nair, Head of Research at
Geojit Financial Services.

From the Sensex pack, Bajaj
Finance, HDFC, HDFC Bank,
Bajaj Finserv, Asian Paint, SBI,
TCS, Bharti Airtel, RIL and Tata
Steel were the biggest gainers.
HDFC climbed 2.59% after the
housingfinance majoronThurs-
dayreporteda 20%growthinits
standalonenet profittoRs 4,425
crore for the quarter ending
March 2023 on the back of
higherinterestincome.

IndusInd Bank, Nestle,
Power Grid, ITC, Tata Motors
and Mahindra & Mahindra
were the major laggards.

In the broader market, the
BSE smallcap rose 0.83% and
the midcap index climbed
0.82%.

Among indices, financial
services rallied 1.42%,
telecommunication jumped
1.40%, bankex rose 0.86%,
industrials rallied 0.75%,
commodities by 0.74% and
metal by 0.74%.FMCGwas the
onlylaggard.

Foreign institutional
investors (FIIs) were net buyers
on Wednesday as they bought
equities worth Rs 1,338 crore,
according to exchange data.

In Asian markets, Shang-
hai and Hong Kong settled in
the green, while Seoul ended
lower.

Equity markets in Europe
were trading lower. The US
markets had ended in the neg-
ative territory on Wednesday.

Oil up slightly
as ECB slows
rate hike pace

REUTERS
May 4

OIL PRICES ROSE on Thurs-
dayafterthe European Central
Bank (ECB) decided to slow the
pace of its interest rate hikes,
but prices were unable to claw
back much of thisweek's more
than 9% decline as demand
concerns in major consuming
countries weighed.

Brent futures were up 32
cents, or 0.44%, to $72.65 a
barrelby11:53a.m.EDT(1553
GMT).U.S.West Texas Interme-
diate (WTI)cruderose 12 cents,
or 0.17%, to $68.72. WTI in
early trading fell to a session
lowof $63.64 abarrel, the low-
est price since December 2021.

Oil prices have plunged this
week on concernsabout the US
economy and signs of weak
manufacturing growth in the
world's largest oil importer
China, sliding furtherafterthe
US Federal Reserve raised
interest rates on Wednesday.
That capped near-term eco-
nomic growth prospects.

The market, however, has
seen some support from the
Fed's signal that it may pause
furtherinterestrateincreasesto
give officials time to assess the
fallout from recent bank fail-
uresand togain clarity overrais-
ing the US debt ceiling. The ECB
increased its three policy rates
by 25 bps, the smallest hike
since the central bank starting
lifting them last summer.

Chola MS to re-enter crop Wall Street down as PacWest

Insurance; eyes 5% share
among multi-line firms

SAJAN C KUMAR
Chennai, May 4

~ crop

CHOLAMANDALAM MS
GENERAL Insurance Com-
pany (Chola MS), the joint
venture between Muru-
gappa group and Japan's
Mitsui Sumitomo insurance
group, on Thursday said it is
re-entering the crop insur-
ance business and will be
scaling up its overall market
share among the multi-ver-
tical players to 5% from the
current 2.87% overa period
of next three to four years.
VSuryanarayanan,MD at
Chola MS, told FE that the
company would continue to
grow ahead of the industry.
“Our aspiration is that over
the next three to four years,
we will be able to reach the
target of 5%.
Ontheplantore-enterthe
insurance business,
Suryanarayanan said the key
issuewhich made themwith-
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V Suryanarayanan, MD,
Chola MS

ment. Ultimately, insurance
companies should get the
moneyto pay for the claims.”

At the time of exit, the
company had a I580-crore
crop insurance portfolioand
had 10-11% share. Cur-
rently, the crop insurance
industry's size is about
25,000 crore.

The Chennai-based com-
panyended FY23withagross
written premium (GWP) of

of ¥2,160 crore and a sol-
vency ratio of 2.01 times,
against the regulatory mini-
mum of 1.5 times. The com-
pany has grown its invest-
ment corpus to 14,715
crore and enjoys high multi-
ples of investment corpus to
networth and GWP.

Chola MS has a market
share of 5.3% in motor line
of business and 4.9% mar-
ket share in personal acci-
dent line of business.

It also operates on most
major automobile OEM
insurance programmes and
has an agent network of
50,000.0vertheyears,Chola
MS has grown consistently to
expand its physical presence
in 26 states with over 600
touch points, serving over 34
million customers.

“Around 60% of our busi-
ness comes from non-South
states and we are now focus-
ing on eastern geographies,
including West Bengal,” he

woes fuel fresh selloff

REUTERS
May 4

THE US STOCK indices fell on
Thursday after PacWest's move to
explore strategic options deep-
ened concerns about the health
of regional banks, with uncer-
tainty around the path of US
interest rates also weighing on
the mood.

PacWest Bancorp tumbled
49.7% to arecord low after con-

firming it was exploring strategic
options, including a sale, after
shares of the regional lender and
peers got hammered recently on
fears of a worsening banking cri-
sis. Regional lenders including
KeyCorp, Valley National Bancorp
and Zions Bancorp fell between
5.8% and 9.7%.

Western Alliance Bancorp
tumbled 43.7%, with trading in
the stock halted multiple times.
The lender denied a report that it

was exploring a potential sale that
sent its shares down more than
60%.The KBW Regional Banking
index dropped 4.0%, while the
S&P 500 Banks index fell 3.3%.
“The continued downside in
regional banks will be a problem
for the market overall,” said
David Russell, vice president of
market intelligence at TradeSta-
tion,adding that the Fed's hawk-
ish slant is giving short sellers a
“licence to kill the banks”.

FROM THE FRONT PAGE

NCLT reserves
order on
Go First plea

Roy said lenders and other sup-
pliersaswell aslessors caninvoke
bank guarantees till an order is
not passed by the NCLT, but it is
unlikely that they will do it
immediately.

Lawyer, Ruby Ahuja said that
companies seekinterim morato-

general of civil aviation (DGCA)
asked Go First to refund passen-
gers fortheflights cancelled byit.
The regulator had issued a show-
cause notice to Go First after it
abruptly cancelled all of its
scheduled flights between May 3
and May 5. The airline extended
suspension of ticket bookings till
May 15.0nThursday, it extended
the flight cancellation till May 9.

“GoFirsthassent theirresponse
wherein they have intimated that
an application has been filed by

rules. This year’s Budget
announced atax on part of distri-
bution by Real Estate Investment
Trusts and InvITs, classified as
repayment of loans, in the hands
of unit holders.

NHAI has so far raised
X10,000 crore by using InvITs for
monetisation. In this model,
moneyis pooled in from investors
and an asset is bought. Income
from the asset is then distributed
to investors as areturn. Different
models for monetisation of assets

IR T g [k e-Tender Notice

KIIFB2017-18 TRAN II WRD 025-31-Paingottoor Panchayath Packagell-Drinking water supply
scheme to Paingottoor Panchayath in Ernakulam District-Construction of OH Tank of capacity 4.00,
4.20 LL and supply and laying clear water pumping main

EMD : Rs. 200000, Tender fee : Rs. 13010, Last Date for submitting Tender : 22-05-2023
03:00:pm, Phone : 04842360645

Website : www.kwa.kerala.gov.in , www.etenders.kerala.gov.in

drew in 2018-19 was non-
receipt of premium from the
state governments. “Now
therearemuchmoreenabling
provisions and the govern-
ments are showing commit-

36,200 crore,logging a YoY
growth of 27.6%,against the
industry growth of 16.2%.
The company earned a net
profit of around X200 crore
for the year with a net worth

said. The company is focus-
ing on introducing more
productsinhealth insurance
vertical. It settled over half a
million claimsin FY23 across
lines of business.

rium if they feel that they can be
sued by their suppliers. “Some
parties can even move for arbi-
tration and companies want to
prevent such situations,’she said.

On their part, Go First lawyers

them before the NCLT. They have
further intimated suspension of
sale of their flights till May 15,
2023,andareworking torefund or
reschedule for future dates, the
passengers already booked to fly

through asset-backed securitisa-
tion are being studied and rules
are expected to be finalised in
time to meet this year’s targets,
the official said.

The government had in

Superintending Engineer

KWA-JB-GL-6-182-2023-24 PH Circle Kochi urged the bench to restrain the  withthem,”DGCAsaid. August 2021 come out with the

= lessors from repossessing its air- National Monetisation Pipeline,
B A3 TR T 3 ¥ G ke # e-Tender Notice craft and also the aviation regu- ASSEt reCYCIGZ which set a target of %6 trillion
Tender No : Re-23/2023-24/SE/PHC/MVPA # UNITY == lator from taking any action from selling functional assets of

NHALI targets
345,000 crore
this fiscal

Initial bids have already been
invited for two stretches that will

state-controlled entities till
March 2025. Assets that were to
be offered formonetisationarein
key infrastructure sectors like
highways, ports, power, petro-
leum and railways. The four-year
monetisation target forroadswas

AMRUT 2.0-UWSS Thodupuzha-Augmentation and Providing FHTC to households
in Thodupuzha Municipality.

EMD : Rs. 200000 , Tender fee : Rs. 11025 , Last Date for submitting

Tender : 19-05-2023 04:00:pm , Phone : 04852835637

Website : www.kwa.Kkerala.gov.in , www.etenders.kerala.gov.in

against the airline. It said Indian
Oil Corporation had started to
invoke bank guarantees as of
Wednesday night. Go First, CEO
Kaushik Khonahad told TV chan-
nels on Wednesday that bank
loans are not only secured by the

UNITY SMALL FINANCE BANK LIMITED

CIM: USES90DL2021PLC 385564
Ragd Off.- 40, Basant Lok, Vasant Vihar, Maw Defhi - 110 057,
Corporate Offica : Centrum Houss, C.5.T. Road. Vidyanagar Marg. Kalina, Santacruz {(Egst), Mumbai - 400 (58

Superintending Engineer
PH Circle Muvattupuzha

AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED MARCH 31, 2023
[Regulation 52 (8], read with Reguation 52 (4), of the SEBI

KWA-JB-GL-6-192-2023-24

) . « 11
FORM B (Listing Obligations and Disclosure Requirements) Regulations, 2015] (LODR Regulations| company's assets, but lenders be monetised through TOT thenpeggedat 1.6 trillion.
PUBLIC ANNOUNCEMENT it in Lakhs) have collateral in the form of model and last date for submis- .
; - Strict PMLA
. Saui, . Quarter anded Year ended unencumbered land of more sion of documents is May 10.
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016) Sr PARTICULARS 31.03.2023 | 31.03.2022 | 31.03.2023 | 31.03.2022 ) . )
FOR THE ATTENTION OF THE STAKEHOLDERS OF No. s I == : than 94 acre in a prime location = These stretches are the 87-km norms how f or
M/S MAESTRIA PAINTS INDIA PVT LTD _2 _ - L -—‘f"ﬁ‘-'*‘:' (hudiing ”""’f ted) )1 | in Mumbai. Allahabad bypass and the 300-
SI.No Particulars Details |, ROCLNICOMB TR, nertlona. S HadiR e M Go First cited the Jet Airways ~ km stretch from Lalitpurin Uttar
T TName of Corporate Debtor NS MAESTRIA PAINTS INDIA PVT LTD 5] Jamt EUEOR F A Lok Jor L peitior (Lota e : B : chartere
o pore? - T Exceptional and/or Extracrdinary items) -7.801 14,107 1,251 -15,733 case while pushing its plea for Pradesh to Lakhnadon in Mad-
ate of Incorporation of Lorporate Leblor_106.3. . 3.| Met Profit / {Lass) for the period befare tax interim moratorium.“When Jet  hya Pradesh. tant
3 | Authority under whllch Corporate Debtor is |Registrar of Companies - Hyderabad {after Exceptional and/or Extracrdinary iterns) -7.801 14,107 1,251 «18,733 entered insolvency. it had 100 In the next 15 davs. two more aCCOun aIl S
|Incorporated / Registered Under Companies Act 2013 4. | Net Profil / (Loss) for the period aller tax . y’, : S,
4 |Corporate [dentity Number / Limited Liability | CIN: U36990TG2018PTC122698 {after Exceptional andior Extraordinary items) 5224 | -13,335 3462 | -14,961 aircraft. But by the time resolu-  road bundles will be offered for 5 g well
||dentity Number of Corporate Debtor 5. | Total Comprehensive Income for the period tion was reached, only 11 were  bidding under TOT, and stretches
5 [Address of the Registered Office and H.No.6-3-349/15/17, Flat No 103, Iaﬂgﬁtﬁp%m“t ;’ rﬁ‘;ﬁﬁiﬂgﬂ:fn‘hempﬂ?:gpirﬂ:ﬂ e 5 294 3 335 5 462 14,961 left. Aircraft is the only asset for ~ that will be offered are being Sanket Jain, partner, Pioneer
Principal Office (if any) of Corporate Debtor | Dwarakapuri Colony, Punjagutta, Hyderabad i rhatichey i et gl 50 15 20,490 70,480 an airline,” the Go First lawyer finalised, the official said.“Weare  Legal, said under the changes,
Telangana 500082 . Up Equiny =hare L.apia ; ' L : : nal .
: — : 7.| Reserves (Excluding Revaluation Reserve) as said. aiming to offer two road bundles  these professionals have also
6 |Date of closure of Insolvency Resolution | 30-04-2023 ; . . ‘s
Process shown in the Audited Balance sheet of the o ’ The counsel added that the — onelarge and one small —to been made reporting entities
7" |Liquidation commencement date of 01-05-2023 (Date of uploading the Order in B R B ey _ _ s il purpose of filing for voluntary investorseveryquarterforbidding under the Act.“Non-compliance
| Corporate Debtor www.nclt.gov.in website is 02.05.2023) & | Katworth 157889 | 182287 | 147889 | 182387 insolvencyistorevivetheairline, throughdifferentmodes.Thebig- and not maintaining records as
8 i':ame and registration number of the ~ {Medarametla Rama Rao 10. | Outstanding Redeemable Preference Share - - : : and it is not to avoid payment of ~ gerbundle on offerwill have five-  required could lead them to pros-
Insalvency professional acting as lquidator} IBBIPA-001/IP-P01894/2019-2020/12896 11.| Debt Equity Ratio 0.25 0.58 0.25 0.59 dues. It said that there's huge seven stretches and the smaller  ecution under the law;”he said
9 'Address and e-mail of the liquidator as  [Flat No. 122, Vasavi Indraprastha, Street No.1 12. | Oustanding Debi 42 BED 1,12,840 42 B0 1,12,840 ) . & . ” : g .
registered with the Board Czech Colony, Sanath Nagar, Hyderabad, 13.| Eamings Per Share {of Rs. 10v- sach) scope for reylval as the funda- onew111havetwototh1:ee, he said. AmeetPatel,partper,Mapohar
Telangana 500018, India. {for continuing and discontinuad operations) - mentals are in place. Through monetisation of Chowdhary & Associates, said the
, Email: ramarao_metla@yahoo.com; Tel# 9849748750 1. Basic: (0.74) (1.88) 0.17 (2.18) Go First proposed an interim  each bigger bundle, I4,000- list of the activities covered, they
10]Address agd e'mamhbel.us‘?g ftor (F:';‘ég:]o éﬁ%n\;asg‘gnlgfhraﬂ:gsgﬁa'Hs;rde:rta'gzg » E F:"?"F‘:d;j - (0.74) (1.88) 0.07 (2.18) resolution professionalbackedby 7,000 crore can be raised while  are mostly fiduciary ones where
correspondence wi € liquidator f ) ) : apital Hegempiion Hesere - = = = .
Telangana 500018, India. 15 | Bsbaribure EIS0R Ftion RiEssna ) ) ) i fA‘lvarez and Marsel forvoluntary from smaller bundles the target  the profess10qa1 }}‘as handled
. Email: liq mpipl@gmail.com: Tel# 9849748750 TR 1nsolven'cy prgceedmgs. would be of 1,500 crore to money pf the chgnt. If a transac-
11| Last date for submission of claims st June 2023 (30 days from the date of uploading 1. The above is an extract of the detailed format of quarterly and annual Audited Financial Results filed with . Go First filed for VO!untary 33,000 crore. tion is in VlOl.altlon of the PML.A
| the Order in www.nclt.gov.in website on 02.05.2023) the Stock Exchange under Regulation 52 of the SEBI {Listing and Other Disclosure Beguirements) insolvency on May 2 stating that Monetisation through the then,in my view,anyone who is

Notice is hereby given that the Hon'ble National Company Law Tribunal, Hyderabad Bench II, has ordered
the commencement of liquidation of the M/S MAESTRIA PAINTS INDIA PVT LTD on 1st May 2023.

The stakeholders of M/S MAESTRIA PAINTS INDIAPVT LTD are hereby called upon to submit their claims o
with proof on or before 1st June 2023, to the liquidator at the address mentioned against item No. 10.

Regulations, 2015, The full farmat of the quarterly and annual Audited Financial Besults are available on
thewesbeite of the Slock Exchangs, alwaww besndia cornand tha Company's wabsite al hitpsMheunitybank.com.
. For the other items referred in Regulation 52 {4) of the SEBI (Listing and Other Disclosure Reguiremeanis)
Regulationg, 2015, the pertinent disclosures have been made to the Stock Exchange i.e. BSE Limited and
The financial creditors shall submit their claims with proof by electronic means only. All other stakeholders

: ors sh: : _ can be accessed on the Company website at https:/theunitybank.com.
may Subm|t the ClaImS W|th the pl‘OOf n peI’SOI'], by pOSl or by e|eCtI'0n|C means. 3 ThF ahme I'!'-”dd'ﬂd Finanr_(aj HEEUHE hal.re bF‘E‘n IE"'F"E'WEH l-_r!'l thp. Aud” Cumm“tEE and apﬂ[wp__.d bl!r 1hE'
Submission of false or misleading proofs of claims shall attract penalties.

OIS OF U . LLPCTle . . Board of Directors of the Company at its mesting held onMay 03, 2023.
In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by 4. Information related to the total comprehansive incomea and other comprehensive income are not furnished
such a stakeholder during the corporate insolvency resolution process under the Insolvency and

: : , as IND ASis not yet made applicable to Bank.
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016
shall be deemed to be submitted under section 38)

involved in that transaction
knowingly should rightlybe inves-
tigated,” he said, adding that it
would have been fair if all profes-
sionals had been brought under
this amendment instead of only
CAs, CS and CWAs. “For example,
several lawyers too are often seen
to be handling such matters on

TOT model — where the investor
gets the right to collect toll after
paying an upfront fee — takes 9-
10 months because of multiple
stages involved.

Roadshows are under way for
37,000 crore tranche of NHAI
InvIT,which was earlier expected
to be launched at the end of last

itcannotafford to meet its finan-
cial obligations anymore follow-
ing the grounding of 50% or 25
aircraft of its Airbus A320neo
fleet due to non-supply of
engines by US-based Pratt &
Whitney (P&W).A day later, P&W
said Go Firsthasalengthyhistory
of missing its financial obliga-

For and on behall of the Board of Direclors
Unity Small Finance Bank Limited

Sd/- Medarametla Rama Rao Sdi- . . . . .
IBBIIPA-001/IP-P01894/2019-2020/12896 Inderjit Camotra tions. financial yearbuthad tobe post-  behalf of their clients. But they
Date: 05/05/2023 AFA No.AA1/12896/02/061223/105039 valid upto 06.12.2023| | Place : Darjeeling imﬂ-';: o Esi:?; On Thursday, the directorate  poned because of changes intax  have not been covered,”he said.

Place: Hyderabad Liquidator in the matter of M/S MAESTRIA PAINTS INDIA PVT LTD| | Dated : 03.05.2023
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